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(b) The  scheme is mainly for the 
establishment of a factory to serve as 
a Laboratory for research work in the 

manufacture of tea on modern scienti
fic lines.

Agency Sales Scheme

*1501. Siiri Viswanatha Reddy: Will 
the Minister of Commerce and lndiis>

try be pleased to state:

(a) tihe  chief  features  of  the 
"‘Agency Sales Scheme” for which the 

All India Khadi and Village Indus
tries Board has received a grant from 
Government;

(b) for how long this /scheme has 
been under operation; and

(c) the names of the States where 
it is under operation?

The  Minister of Commerce  (Shrl 
Karmarkar): (a) to (c).  A statement 
is laid on the Table of the House. [See 
Appendix VI, annexure No. 27.]

California Trade Fair

♦1503. Shri G. L. Chaudhary:  Will
the Minister of Commerce and Indus
try be pleased to state;

(a) the nameiS of the commodities 
which had a good sale in the Cali
fornia State  Trade Fair which was 
held in September, 1954; and

(b) the total value of the commodi
ties sold in this fair?

The  Minister of Commerce  (Shri 
Karmarkar): (a) and (b).  No com
modities  were sold at the California 
Trade Fair held at  Sacramento this 
year, as sales were not permitted.
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The Min r̂ of Works, Housing and 

Supply  (Sardar Swaran Singh):  (a)
and (b).  As a result of the heavy and 

continuous rains that occurred on the 
30th September and 1st October, some 

dampness developed on the walls on 
the east and north of the flats which 
had then recently been completed. The 

Chief ‘ Engineer has satisfied himself 
that this is not due to any  inferior 

quality of the materials used.

Training in  Ship-building

♦1509. Sardar Iqbal Singh: Will the 
Minister of Production be pleased to 
state the names of scholars or engi
neers, if  any, deputed to  foreign 
countries  to  specialise  in  shio- 

building?

The Minister of Production  (Shri
K. C. Reddy): A statement is laid on 
the Table of the Sabha. [See Appendix 

VI, annexure No. 28.]

M achhali Chara Colony of 

Kailasahar

♦1510. Shri  Dasaratha  Deb:  Will
the  Minister  of  Rehabilitation  be 

pleased to state:

(a) whether it is a fact that a sum 
of rupeeL̂ fifty was recovered from 
each  displaced  person  of  Machhali 
Chara Colony of  Kailasahar  at  the 

time of payment of relief loan, for 
the ptirpose of Bazaar construction;

(b) if so, on what principles;

(c) whether  Government  have 
received any complaints in this  re
gard; and

Cd) if so, what  steps have been 
taken so far in this regard?

The Deputy Minister of Rehabilita
tion (Shri J. K. Bhonsle):  (a)  No.

(b)  (d).  Do not arise.




